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THE    BUDGET    (RAILWAYS)    1971-72 
—General Discussion 

SHRI K.P. MALLIKARJUNUDU (An-
dhra Pradesh): Mr. Deputy Chairman, I am 
glad that Mr. Hanumanthaiya, a gentleman of 
rich experience, both administrative and 
political, is now at the helm of the Railway 
Ministry. It is often stated that he is a man of 
drive and initiative, and this statement I found 
corroborated when I recently visited 
Bangalore in connection with the Committee 
meetings of the Criminal Procedure Code Bill. 
When 1 went to Bangalore I had the 
opportunity of visiting the Vidhan Soudha, a 
monumental work in Bangalore to which 
many people from ail parts of India come and 
see. I then thought that the oft-quoted saying , 
that he is a man of drive and initiative had 
been amply proved. Therefore, I would like 
Mr. Hanumanthaiya to show the same kind of 
drive and initiative in the Railway 
administration  also. 

Sir, the Railway Budget shows a deficit of 
Rs. 33.12 crores According to the speech deli-
vered by the Railway Minister and according 
to the Budget papers presented to us it is 
seen that there will be a deficit of Rs. 33.12 
crores, and the hon. Minister has made 
certain proposals to make good the deficit. 
Sir, you know that deficit is the excess of 
expenditure over revenue. Then showing the 
figures of revenue and deficit it is possible to 
make manipulations. Here in my opinion in 
the matter of estimating revenues I believe 
there is an amount of under-estimate. It has 
been stated, Sir, often and it is also 
mentioned in the Economic Survey that our 
economy is picking up, that there is a kind of 
buoyancy in our economy. Recent trends 
show that our economy has been improving 
well. In such a case can we not expect more 
revenue receipts from our passenger fares 
and goods freights ? 

I believe that the figures given in the 
Budget regarding the revenue receipts are 
quite underestimated. So if they are properly 
estimated, I would think that the deficit 
would be very much less. 

Then, coming to the expenditure side, 
there is also overestimating, in my opinion. 
If the estimates are properly made of expen-
diture, I should think that the Budget deficit 
would not have appeared as it has appeared 
in the Budget. From the revised estimates for 
1970-71 we see an increase of Rs. 35 crores. 
What is the explanation for it ? W is any 
justification given for showing this increase 
of Rs. 35 crores in the matter of 
expenditure? It may be argued that the 
increase in expenditure is 

due to the payment of interim pay to the 
Railway employees. But I should immedi-
ately say that that argument cannot stand 
because interim pay increases were made 
even in the last year's Budget. That is what 
the Budget Speech shows. Let me quote the 
Budget Speech.   It runs as follows:— 

"The total of all these increases amounts 
to over Rs. 49 crores in the annual wage 
bill during the last 12 months alone." 
So, these increases are included in the 

figures given for the last year, that is 1970-
71. So, if this increase of Rs. 35 crores does 
not represent the increase in payment of 
these wage bills, then where is the 
justification for showing an increase of Rs. 
35 crores ? So, in my opinion, the figures of 
expenditure are misleading and they are 
bloated, inflated. If this inflation of the 
increase is taken away, much of the Budget 
deficit will  be wiped out. 

Then, Sir, I submit that in the year 1970-
71 the working expenses were shown as Rs. 
730 crores. In the Budget Estimate for 1971-
72, the figures were shown as Rs. 765 
crores. Hence, we see that an increase of Rs. 
35 crores was shown on the side of 
expenditure. And I do not think that it is 
warranted under the circumstances and no 
satisfactory reasons were given either in the 
Budget Speech or in the Budget papers 
supplied to us, for estimating such an in-
crease. 

Then, to make up this deficit, the Railway 
Minister said that he will have to resort to 
two courses. One is the increase in the 
freight charges as well as an increase in fares. 
The increase in the freight rates is given a 
grandiliquent, euphemistic name called the 
reclassification of commodities and goods. 
Even though it is called reclassification, it 
has nothing but an increase in the freights 
rates of the various goods. That is the posi-
tion. Secondly, he wanted also to increase 
the passenger fares. Here I would like to say 
that this increase can be avoided. As I said 
before, if there is no deficit to be seen, then 
there is no justification whatsoever for any 
increase in the passenger fares and freight 
rates. I want to know whether the increase in 
the fares is really justifiable. Even assuming 
for a moment that the figures shown on the 
revenue side and on the expenditure side are 
correct. I would like to know whether there 
is no way of avoiding fresh imposts. That is 
my question. Of course, any increase in the 
fares and freight rates will have the effect of 
inflation, will have the effect of raising the 
price level. Such a contingency has got to be 
avoided, if possible. Unless   it   is   
inevitable,   the   Government 
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should not resort to increase in fares or 
freight rales. That is my contention. Here, as 
I have already said, even assuming that there 
is some deficit which has got to • be covered, 
are there no other means of reducing the 
deficit & Is increase in fares and freight rates 
the only method of reducing the deficit & I 
would submit some alternative proposals in 
that behalf. Sir, there is what is known as the 
Depreciation Reserve Fund. Every year 
certain appropriations are made to that Fund. 
That amount will be appropriated from the 
gross earnings of the the Railways. The 
amount that is appropriated this year to the 
Depreciation Reserve Fund is Rs. 105 crores. 
Then it will be withdrawn from this Fund for 
certain capital works and certain other pur-
poses. What is the amount sought to be 
appropriated from the Depreciation Reserve 
Fund? It is Rs. 100 crores. While you 
appropriate to the Fund Rs.105 crores, you 
appropriate from the Fund only Rs.' 100 
crores. Then, why should you appropriate to 
the Fund Rs. 105 crores Suppose, you 
appropriate only Rs. 100 crores to the Fund, 
then there will be a saving of Rs. 5 crores. 
So, I submil that the amount appropriated to 
the Depreciation Reserve Fund can very well 
be reduced. If you take the figures of the 
previous years, you will see that the 
appropriation from the Fund has not 
exceeded Rs. 100 crores. Especially when 
the Railway finances are in a bad shape, why 
should you try to appropriate more funds to 
the Depreciation Reserve Fund? If the 
earnings are very good, if the earnings are 
rising, then you can appropriate more funds. 
I do not grudge appropriations to the 
Depreciation Reserve Fund; it is a very good 
thing. But when the revenues are falling, or 
at least they are not rising according to the 
needs of the administration, then it is not 
desirable that you should appropriate more 
funds to the Depreciation Reserve Fund. 
That is my contention. This way you can 
save some money, a few crores of rupees. 
Secondly, a sum of Rs. 173.77 crores will go 
to the payment of dividends to the General 
Revenues for the capital at charge. The total 
capital charge including the borrowings this 
year will be to the tune ol Rs 3,472 crores. 
This dividend is paid according to an 
outdated convention. I want to know whether 
it is not possible to see that this convention is 
changed and the payments of the railways to 
the General Revenues are regulated 
according as the railways income increases or 
decreases. My contention is that this 
convention should be thrown away and a 
new arrangement has got to be made which 
would fit in with the rising or declining 
fortunes of the railways.   If that can be done, 
this burden of i 

payment of Rs. 173 crores towards dividend 
will be reduced and some saving can be 
effected. It is just like any other public 
undertaking. If the public undertakings 
yield profit the Central Government gels 
more profit. If the public undertakings lose, 
then they need not pay anything. Likewise I 
would submit that the railway undertakings 
must be put on the same footing as the 
other public undertakings and they should 
contribute to the General according as their 
revenues increase or decrease. Now what is 
sought to be done is a reclassification of 
freight rates which, according to the 
Railway Minister, are Rs. 13.70 crores and 
what is expected from passenger fare 
increase is Rs. 11.60 crores. If these levies 
are made there is no doubt that the prices 
will increase, particularly of things like 
steel and coal which are used by ordinary 
people. The prices of these articles will rise 
and the common man will be hit. So the 
Government has got to do everything in its 
power to see that no fresh levies are imposed 
or if any fresh levies are imposed, they 
should be to the utmost minimum possible. 
That is my contention. These are some of 
the suggestions which I wanted to make. 

Then there are also one or two good things 
which I found in the Budget. The principle 
of greater electrification and dieselisation 
has been accepted. That is a very good 
thing. That will conduce to economy, to 
savings, to greater haulage of goods and 
passenger traffic. It will yield so many good 
results. Secondly, about the construction of 
road bridges, there are any number of level 
crossings in our country where so many 
accidents are occurring. In order to avoid 
these accidents there is a proposal for the 
construction of o\erbridges or under-bridges 
as the case may be. In this regard the   
Budget   Speech   says— 

"Construction of over/under bridges 
confers three benefits. It avoids acci-
dents, it makes for smooth and speedier 
running of trains and road traffic and 
affords immediate relief to the unemplo-
yed, skilled as well as unskilled. I, there-
fore, attach great importance to it and 
earnestly propose to launch a campaign 
to build as many over/under bridges as 
possible. For this purpose I need the 
cooperation of the State Governments, 
as the construction cost has to be borne 
half by the Railways and half by the 
State Governments. We have accor-
dingly addressed the State Governments 
to this effect. 

I will be happy if the entire amount of 
Rs.   10.83  crores  is  spent  this  year 
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[Shri K. P. Mallikarjunudu] itself on the 
construction of over/under bridges. These 
projects generate immediate employment 
opportunities to unemployed graduate 
engineers. Government of India schemes of 
providing employment will also get added 
potential." 3 P.M. 

These are the paragraphs appearing in 
Budget which 1 commend. Naturally, if ten 
and odd crores of rupees could be spent on 
over bridges, it will not only ensure safety of 
passengers, but will also give employment to 
so many unemployed graduates and 
engineers. You know that the most serious 
problem of the day is unemployment. If 
unemployment cannot be tackled, no 
government worth the name can exist. Any 
good government, any government which 
takes the welfare of the people into 
consideration have to tackle this problem of 
unemployment giving it the topmost 
priority. In view of this, I would really 
commend the contents of the paragraph 
dealing with the construction of these over 
bridges. I wish to emphasize the fact that 
government should see to it that this entire 
money is spent and let it not be said later on 
that some money was unspent. All this 
money provided in the budget should be 
spent on the construction of over bridges so 
that many people of our country can get 
employment. The State governments also - 
must be persuaded to contribute   their   
share. 

Now I wish to refer to certain specific 
grievances against the administration of 
railways. There is the question of speeding up 
of trains to which references have been made 
any number of times on the floor of the 
House. Take for example the trains coming 
from Madras to Delhi or vice versa. There are 
two important trains, namely, the Grand 
Trunk Express and the Dakshin Express. 
What is the time taken by these trains? The 
Grand Trunk Express takes nearly 42 hours 
and the Dakshin Express ! takes about 46 or 
47 hours. For long distance passengers 
travelling over 1,300 miles, this is indeed a 
long time. Especially when they travel in 
summer, 1 cannot describe the difficulties to 
which these passengers will be put. Every 
attempt should be made to see that these trains 
are speeded up and I believe that at least by 
four or five hours the running time can be 
reduced, by taking proper steps. Even last 
year during the debates on the interim budget 
this matter came up and the Railway Minister 
said that he would look into the matter. I 
would, therefore, earnestly request him and 
the Railway Board to see that these two trains 
particularly are speeded up and much less 
running time is teken. 

Of course, a reference has been made to 
electrification of the line between Vijaya-
wada and Madras. This is a very important 
route having very heavy passenger and 
goods traffic. I want an assurance from the 
government that electrification scheme in 
this line will be completed as soon as 
possible. No delay should be caused in a 
matter of such vital importance. 

Then about coaches. Even some of the 
first class coaches are in very bad condition. 
The doors sometimes do not move properly. 

AN HON. MEMBER: Some of them are 
even leaky. 

SHRI  K.  P.   MALLIKARJUNUDU: 
There is leakage from the top. Sir, some-
times the lights and the fans also will not be 
working properly. In summer particularly if 
the fans do«not work, you can imagine the 
difficulties that the passengers will be put 
to. So, Sir, these small things must be 
attended to. 1 do not think they cost a good 
deal. But if the administration takes care to 
see that these defects are remedied, they 
will be contributing to the pleasant travel  of 
the passengers. 

Then, Sir, coming to the local problems, 1 
come from Krishna District in Andhra 
Pradesh and Machilipatnam is the HQs 
town, ft is connected by a broad gauge line. 
Formerly it was connected by a metre gauge 
line and now it has been converted into a 
broad gauge one from Vijayawada and there 
is Guntur District on the other side and in 
between there is the river Krishna. Of 
course, there is a railway bridge and a road 
bridge also at Vijayawada. But this district 
spreads naerly 50 to 60 miles down below, 
and there is one station, Re-palle, which is 
the terminal station there and which is 
separated by a distance of about 25 to 30 
miles. In between there is the river. These 
two towns are not connected by any line at 
all. If they are connected, there will be good 
profits, not because I am interested in it, but 
because it is really a viable proposition, I 
would say. No Sir, at Vijayawada there is 
heavy congestion. It is one of the very heavy 
stations in India where there is heavy goods 
traffic and passenger traffic. If these two 
points, that is, Repalle and Machilipatnam, 
are connected, then the pressure at 
Vijayawada can be avoided, because it can 
be by passed by the trains comini; from 
Madras which can come from Tenali to 
Repalle and then to Machilipatnam and 
Vijayawada and then to Calcutta. You will 
see, Sir, that if this link is provided, then 
there is great advantage for the railway 
administration. 
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Sir, in the beginning I said that I am not 
speaking from any parochial point of view, 
but I am speaking only with a view to see-
ing that the pressure on Vijayawada is 
reduced and there will be smoother traffic 
between Madras and Vijayawada on the 
east. I would suggest that this step is taken 
by the Government and these two towns are 
linked by a broad-gauge line,. 

MR.     DEPUTY     CHAIRMAN: You 
have taken nearly 27 minutes so far. 

SHRI   K.   P.   MALLIKARJUNUDU: 
Sir, I will finish in one or two minutes. 

Then, there is one other point to which I 
would refer and that is the condition of the 
Machilipatnam railway platform. There are 
nearly eight trains daily coming from 
Vijayawada to Machilipatnam and there is 
no second platform nor is there any over-
bridge connecting the two sides. So, when 
passengers travel by, certain trains, they will 
be asked to get down at a place which i 
more than a furlong away from the main 
slaiion and they have to cross all the lines 
and come to the main platform to go out of 
the station. I have been asking the railway 
administration to do something about this 
and in the Consultative Committee also I 
referred to this aspect of the matter several 
times. They said that it was not possible for 
them to do it now. But I would once again 
request the railway authorities to see that 
another platform is constructed and the two 
platforms are connected by an over-bridge. 

Then, Sir, there is a great demand for 
third class sleeper accommodation. Of 
course, it is limited by the production of 
coaches. But I would submit, Sir, that so far 
as the passenger traffic from Madras to 
Delhi is concerned, there is heavy rush for 
third class sleeper accommodation and I 
would, therefore, like the Government to 
take steps to introduce more 3-tier coaches 
so that the third class passengers can get the 
benefit out of it and they can travel long 
distances without any inconvenience or 
discomfort. 

With these words, Sir, I conclude my 
speech and I request the Railway Minister 
to examine the points which I have just 
mentioned.    Thank  you. 

 



163 Budget  (Railways) [ RAJYA  SABHA J 1971-72 164 

 



165 Budget  (Railways)      [1  JUNE 1971] 1971-72 166 
 

 

SHRI PITAMBER DAS (Uttar Pradesh:] 
He may not be dragged into trouble. 
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SHRI THILLAI VILLALAN (Tamil 
Nadu) : Mr. Deputy Chairman, I will be very 
brief in making my remarks. Today when I 
participate in this discussion on the Railway 
Budget for the year 1971-72, I do feel proud 
to say that our Railway constitute Asia's 
largest and the world's fourth largest system 
and the world's second    biggest    state-
owned    Railways. 

I do agree with the hon. Minister for 
Railways when he says that this is the life-
line of our nation but I differ from him when 
he says that he has to keep up the life-line 
always only by increasing the freight charges 
and passenger fares every year. We are of 
course wedded to socialism. He says that we 
have to realise afresh that the success of 
socialism is interlinked with the success of 
public undertakings like our Railways. Sir, 
deficit budget is not a symbol of success. 
Increasing charges and fares is not the way 
to success. I appreciate and understand the 
difficulties expressed by the hon. Minister 
for Railways due to the social burdens 
attached to this organisation since it is a 
public utility service. There is no profit 
motive behind this undertaking of Railways. 
Public service is the basis of this organisa-
tion. The hon. Minister for Railways has 
suggested various proposals and measures for 
increasing »nd improving the Railways 
finances. Sir, water will not remain in a 
vessel with many holes, there will always be 
leakage. If those ho es are not removed and 
the leakage is not stopped, we cannot 
increase the income of the Railways at any 
time. Therefore, Sir, I suggest before we 
adopt the proposals for increasing the 
Railway finances   we   must   stop   the   
leakage by 
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taking proper steps. I have mentioned this 
on previous occasions also and I am 
repeating it now since I find it is very 
essential for increasing the finances of our 
Railways. 

It will be seen from various reports that so 
many crores of rupees are lost due to 
ticketless travel, misdeclaration of goods 
underweighments and non-collection of 
wharfage    and    demurrage     charges. 

Particular when the internal checks have 
been limited in the Accounts Office after 
introduction of simplification and 
mechanisation, it is quite necessary to 
employ more Inspectors of Station Accounts 
to arrest ticketless travel and other leakage 
of revenues and for this purpose the FA & 
CAOs should necessarily have squads of 
their own just like the squads maintained   
by   Commercial   Departments. 

Even though it is the duty of the Accounts 
Department as Part II (para. 2002) that (1) 
any person to whom the services are 
rendered pays proper amount and (2) that 
the person receiving the amount properly 
accounts for the same, at present, the second 
aspect only is being done by inspecting the 
initial records at the stations by the 
Inspectors of Station Accounts and by 
auditing the returns submitted by the 
stations in the Accounts Office. The first 
aspect is not done by the Accounts 
Department as evinced by the fact that a 
large amount of earnings due to ticketless 
travel etc., go unrealised. Further, all by 
Travelling Ticket Examiners. under the 
supervision of Travelling Inspectors of 
Station Accounts to have an effective check. 

I am of the opinion that if the checks are 
tightened by employing more Inspectors of 
Station Accounts, the revenue will 
definitely increase. 

I would like to suggest that early die-
selisation of all the Mail, Express and long 
distance fast Passenger trains in Sourthern 
Railways will bring wonder in cutting the 
working expenses. Therefore, I request that 
the hon. Minister for Railways should take 
immediate steps for dieselisation of all the 
Mail, Express and fast Passenger trains. 

Then Sir, there must be debiting the 
amount of concessions allowed to persons 
belonging to other Ministeries, for example, 
student concessions, nurses concessions, etc., 
duly crediting the amount to Railways 
earnings. Now the amount collected   is   only   
accounted  for   in   the I 

books of the Railways and the amount of 
concession is not reflected in the accounts. 

Further I would like to point out that the 
passengers travelling from 9 P. M. to 6 A. 
M. should be provided the sleeping 
accommodation irrespective of the classes, 
and the sleeper carriages only to be attached 
to the Mail/Express trains. Short distance 
passengers should not be be permitted to 
entrain such carriages. One conductor 
should be posted for each such carriage to 
avoid ticketless travel. Such carriages 
should be test-checked by the travelling 
Inspectors of Station Accounts to see that all 
the persons to whom berths have been 
provided have paid the due amounts. 

In a short span of time we have had a 
series of Ministers of Railways. When 
Mr. Poonacha left, Shri Govinda Menon 
came. When Shri Govinda Menon had 
gone Shri Nanda came. Now we miss 
Shri Nanda and we are having the hon. 
Shri Hanumanthaiya now. Sir, I have 
convinced the predecessor of the hon. 
Minister about the creation of the additional 
posts of Travelling Inspectors of Accounts 
in the Southern Railways. I have also a 
chain of correspondence with him. He 
has acknowledged the correspondence for 
the justification of the creation of addi 
tional posts by his letter No. MR/8447- 
A/70      dated     18-12-70.      I would 
like to know the final decision of our 
present Minister on this matter Mr. Nanda 
has given a 11-point programme for im-
proving the Railways but unfortunately he 
has not improved himself physically and   
politically. 

But our Minister proposed to cover up the 
uncovered deficit amount by making along 
with the railwaymen from Member of the 
Board to the last gangman. The spirit 
behind his ambition is to be appreciated and 
applauded. He wants the co-operation of the 
public and co-ordinated work of the 
employees of the Railways for the efficient 
administration of the Railways. 

We all know that labour could do better if 
they are happy and self-contented. The 
Minister of Railways must take steps to 
satisfy the labour by all possible means. 

I was repeatedly pleading for the grant of 
special pay to the wireless operators in the 
Sourthern Railway for working on Radio 
Teleprinters and restoration of 10 per cent 
special pay to signallers working  on  
Teleprinters.   Nothing . has   been 
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[Shri Thillai   Villalan] 
done in this regard even though I brought 
this matter to the notice of the predecessor 
of the hon. Minister several times in person. 
I would like to know the final answer on 
this matter from the hon. Minister of 
Railways. We all know that the railways are 
the life-line of our national economy. As the 
hon. Member who just now spoke 
remarked, we should not allow the life-line 
to sing the song of 'Brook' in an altered 
form—'Minister may come; Minister may 
go. But I will be going on with increased 
charges and fares every year." 

Thank you. 
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THE VICE CHAIRMAN (SHRI AKBAR 
ALI   KHAN)     in   the     Chair] 

SHRI BRAHMANANDA PANDA : Sir, 
I rise to support the Railway Budget. 

This budget, and in fact any other budget, 
has two aspects: one is the commercial; the 
other is developmental. The Ministry has 
taken pains to look carefully into the 
commercial aspects of the whole thing. But 
so far as developmental side is concerned, I 
think they ought to have taken a little more 
care for putting more trackes, dieselisation, 
electrification, amenities to passengers, etc. 
So, I think, they -have not given that much 
attention to it which was necessary and, in a 
sense due also. Before going into details, 1 
would like, first of all, to attract attention to 
the needs of Orissa. 

Firstly, I would like to point out that 
there is acute paucity of railway travelling 
capacity on the east coast line, in Orissa area. 
Although no less than four mail and express 
trains traverse the Howrah-Madras main 
line, only one—the Puri Express—really 
serves the people of Orissa. The other three 
are already packed to capacity with long-
distance passengers going further towards 
the south, to Andhra Pradesh, Kerala, Tamil 
Nadu and Mysore. For the Orissa bound 
passengers, the position is truly pathetic. 
Madias Mail does not permit third-class 
travellers unless they are going beyond 
Khurda Road, and this is the only one really 
fast diesel drawn train in the east coast. 
Therefore, there is urgent need for another 
fast and comfortable train for clearing the 
huge traffic to Orissa coastal area from 
Calcutta, leaving both Howarah and Puri in 
the morning and reaching their respective 
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[Shri Brahmananda Panda] 
destinations by nightfall on the same day. 
The two existing Howrah-Puri up and 
down passengers are absolutely useless for 
this purpose. They take full one night and 
one more day to travel the short distance 
of 499 k. m. Hence the need for a new fast 
day train between Howrah and Puri 
cannot be denied under any excuse 
whatsoever. 

The introduction of an additional train 
on the Howrah-Nagpur main line sections 
to serve Northern Orissa's industrial belt 
is  an   urgent  need. 

On the Howrah-Nagpur main line, 
the two long distance trains, Bombay 
Mail and Bombay Express, bear the brunt 
of the traffic to the fast developing Jhar- 
saguda-Rourkela-Rajgangpur complex. 
Just 
as in the earlier case, the Orissa-bound 
passengers suffer for no fault of their own. 
Quarrel with the long-distance Calcutta- 
Bombay passengers is a regular feature 
in this area for the harassed day-travel 
lers to Roufkela from Calcutta and vice 
versa. Just as in the Howrah-Puri-sec- 
tion. there is a crying need for a fast 
and comfortable day train along the How 
rah-Nagpur main line, preferably a Janta 
Express, to minimise the woes of thousands 
of short and medium distance passen 
gers. An ideal solution would be to in 
troduce the long-awaited 'Steel Express' 
between Howrah and Bhilai without any 
further bureaucratic delay. This fast 
train would provide a quick and conven 
ient means of connecting all the major 
steel plant centres and also, in the process, 
it would be a real boon to the long 
suffering people of the northern region of 
Orissa which is a neglected Adivasi region 
too. , 

I may point out in this connection that 
as compared to the railways in the western, 
northern and southern regions there is an 
inexplicably great deficiency in terms of 
fast, short-distance Mail or Express trains 
on the South-Eastern Railway, which is 
Orissa's only life-line with the rest of the 
Country. A few concrete examples will 
serve to illustrate this point clearly and of 
course irrefutably. Let us take the case of 
trains connecting the two State capitals of 
Maharashtra and Gujarat, Bombay and 
Ahmedabad respectively. They are six per 
day (1) Gujarat Express; (2) Saurashtra 
Express; (3) Gujarat Mail; (4) Saurashtra 
Mail; (5) Gujarat Janata Express and (6) 
Saurashtra Janata Express. This is in 
addition to two further Trains, Flying Rani 
and Surat Express, between   Bombay   and   
Surat,   and  again 

Guiarat Queen between Surat and Ahmeda-
bad. It should be noted that over and above 
all this, four long-distance trains (1) 
Frontier Mail, (2) Dehradun Express, (3) 
Delhi Janata Express and (4) Paschim 
Express traverse the 392 kilometre long 
Bombay-Baroda section. The total number 
of Mail, Express and Passenger trains on 
this favoured 392 kilometre Bombay-
Baroda section is no less than sixteen per 
day, that too excluding the bi-weekly 
Bombay-Ahmedabad De-luxe trains two full 
rakes of which were transferred from South-
Eastern Railway to Western Railway with 
effect from January, 1969, by cancelling the 
two weekly De-luxe services on the South-
Eastern Railway. I am not calling this 
discrimination, but if anybody points it out 
and says that this is discrimination, I have 
little argument to contradict it. Sir, these 
two weekly trains traversing northern Orissa 
and coastal Orissa were withdrawn only to 
be added to the already satiated Bombay-
Ahmedabad line. I do not want such a 
regional imbalance to perpetuate. I have no 
quarrel with other States but Orissa must 
have her share of justice. Sir, for us from 
Orissa, S. E. R. has come to mean 'service 
ever refused.' I want our Railway Ministry 
to remove this unfortunate feeling. 

My next demand is to convert the Biweekly 
Utkal Express into a regular daily train.    
This will link western Orissa with coastal   
Orissa  with   a   daily   train.   The Railway 
Board may jump up to put forward   the   
excuse   of   inadequate   traffic to  justify a 
daily train on this route.   In that  case   I   
suggest  an  alternative.   Let | some  Delhi-
Howrah  through  coaches  be added to the 
existing train so that there will I be   an   
adequate   number   of   passengers I 
entraining at    intermediate points such as ) 
Jhansi, Gwalior, Damon, Sanchi, Saugar. | 
etc.   From these points there are no direct 
trains   going   to   Calcutta.   In   this   way 
the   traffic   potential   of  this     important 
train  will   be  strengthened.   These  extra 
Howrah-bound coached could be detached at 
Kharagpur and sent onwards to Howrah by 
any of the next available trains and Vice   
versa. 

On the one hand the traffic potential of 
the entire train is augmented to justify its 
conversion into daily train which the 
suffering Rourkela people want to badly for 
travelling to Cuttack and Bhubaneswar, on 
the other hand, since the train is going to be 
strengthened at Kharagpur by the addition 
of fresh bogies to help case traffic on the 
terribly congested section of Orissa from 
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Kharagpur to Puri, these coastal passengers 
won't have to fight as now with the ones 
from Rourkela and Jharsuguda for seats. 
This will help all the three groups: (1) long 
distance passengers from central India to 
Calcutta by providing them through 
coaches; (2) intermediate-distance 
passengers from northern Orissa to coastal 
Orissa; and (3) Short-distance passengers on 
the Kharagpur-Puri coastal Section. 

Now, Sir, I will say a few words about a 
new and vital traction. You know Japan 
purchases fron ore from our part of the 
country. She will need 150 million tons by 
1973-74. We can easily meet this need to 
the extent of 30 to 35 million tons per 
annum. Our present capacity is 29 million 
tons Orissa has 8000 million tons of iron ore 
deposits mainly in Borai-Keon-jhar area. 
Two alternate lines can be laid to connect 
this belt -(1) Talcher-Bim-lagarh extended 
upto Kairavali; (2) Jhar-pura to Banaspari. 
The survey of the area has already been 
made and it should be taken up 
immediately—I urge the Government  in   
this  respect. 

Sir, the iron ore carried from Bailedila 
mines to Vizagport is about 6 million tons 
per year. By 1974 it is expected to go up to 
12 million tons. How, this line is used only 
to transport iron ore. As pointed out by Mr. 
Verma and also my dear friend, Mr. 
Bhadram, the entire length from Waltair to 
Bailedila passes through the backward. 
Adivasi areas of Andhra Pradesh, Orissa and 
Madhya Pradesh. To develop this backward 
area the line should be opened for general 
goods traffic. This line is going to be 
electrified to fulfil the commitment made to 
Japan. Instead of locating the necessary 
workshop at already overcrowded Waltair, I 
may suggest that it should be at some place 
in any of the backward areas, preferably in 
the vicinity of Madkund Hydro electric 
project in the district of Korapur. 

We have another demand to make. Year 
after year, we are making that demand and 
that demand relates to the shifting of S. E. 
Railway headquarters from Calcutta to 
some place in Orissa between Vizag and 
Sambelpur. Sir, because the headquarter is 
far away, we are suffering in many ways, 
such as in the sphere of employment, in the 
sphere of amenities to people. Practically, 
South Eastern Railway does not serve West 
Bengal in any way, but that happends to be 
our only life-line. If they can shift their 
office, their  headquarters   to  Jharsuguda  
or  to 

Sambalpur. Orissa will supply any amount 
of land necessary for construction of 
buildings etc. Thus, there will be no trouble 
of strikes and gheraos as are often 
happening in Calcutta and for which we 
unnecessarily suffer. 

Sir, Mr. Verma was pointing out about 
overbridges at his place. Sir, I have been 
representing about one at Cuttack in this 
House, as Cuttack which is the only big city 
in Orissa. At the level crossing, generally at 
4.30 or 5.00 in the afternoon and also in 
morning hours, shunting of carriages go on 
and the people collect on both the sides to 
see caravans of Cars, Rikhshaws and Trucks 
jammed on either side every day. We have 
been repeatedly demanding that overbridge 
should be constructed, but I do not know 
how long they are going to take. 
Sometimes, they say: Surveys are being 
made, or the sanction will be made in the 
next budget. But I request the Railway 
Ministry and specially Mr. Qureshi, who is 
present here, to construct the overbridge 
without any more   embarassing   
bureaucratic   delay. 

Sir, as I told you, I will make some 
general remarks on the running and main-
taining of the Railway Department. As you 
see, in many parts, people have now begun 
to depend more on the road transport, than 
on railway transport. You don't get the 
wagons when you need them and if you 
send some goods by trains, you do not know 
whether it will reach you in time. If you 
send coconuts, you cannot expect them to 
reach you in time as coconuts. Pilferage has 
become a regular thing, and so far as the 
amenities are concerned, the other Members 
have also pointed out, that the first-class 
carriages go without fans. Many a time, in 
the case of Howrah-Madras mail or Madras 
How-rah Mail, you get the fan and light 
only when   the   train   moves. 

When the train is not in movement, 
suppose in a station you are to take your 
food, either you have to take it with your 
torch or without any light. I asked the 
conductor the reason. They say that when 
the train goes to Madras, they do not charge 
the battery there. Nobody bothers. When a 
train is at a big junction, generally attention 
is given only to the first class. Go to the 
third class. It is very dirty. Nobody looks 
after the third class, we are raising the ticket 
rates, we are raising the freights. It is good. 
In a developing country I do not say there 
should not be any price rise or taxation. The 
Department also should get  revenue  but   
what   about   the  other 
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[Shri Brahmananda Panda] 
amenities. That ought to be looked after. My 
friends who travel to Andhra know that 
catering from Howrah up to Vizagapatnam 
is bad. We pay money but we do not kno 
what food they give. Whatever is supp I is 
not eatable. If you ask the Mai p, if he 
knows that a Member of Parliament is 
travelling he will try some thing and serve an 
extra vegetable but the other travellers in the 
first class do not get that. Why should you 
be partial '.' That is because he does not give 
stuff for the price paid. If you simply think 
of very big things in the air you will not 
improve matters. In platforms where there 
are first class waiting rooms the furniture 
was probably there when Queen Victoria 
was ruling this country. The chairs are so 
uncomfortable, the beds are so inconvenient 
and even if you are to relax there for a few 
minutes, it is not possible to do so. I had a 
practical experience at Hyderabad! In the 
first class waiting room there was a 
microphone. If trains were to be announced 
it was used for four languages. Even if 
Brahmayya was to go to the station Master's 
house, it used to be announced through that 
micropone. When I complained : 'How am I 
concerned with Brahmayya'? he said: 'Some 
other arrangement is there and it was 
mistakenly done.' I said : 'If you do not 
remove it in one hour, this first-class waiting 
room will give me that mental attitude which 
will take me to Ranchi.' Somehow some 
amends were done. There is a Station 
Superintendent, there is the Station Master 
and all the rest. Why should such   
announcements   be  done   like  that? 

Even regarding reservations, because we 
have to change our train at Calcutta, many a 
time our Railw ty people send telegrams and 
they ask us to go there and enquire. But 
anything that you call administration is not 
there. You ask the fellow whether the 
reservation has come and he says: 'We did 
not receive but we will manage somehow. 
The funny thing, was, my servant was once 
with me. His reservation was there on the 
basis of my first class ticket but I had no 
reservation. I asked how? He said; 'Some 
how it has been done'. 

SHRI J. P. YADHAV (Bihar) : Garibi 
Hatao. 

SHRI BRAHMANANDA PANDA : It 
has nothing to do with that. 

SHRI PITAMBER DAS: You mean to 
say that the third class reservation should 
not  have been  made? 

SHRI BRAHMANANDA PANDA: It is 
not that. The funniest part of it was the 
servant was supposed to get the reservation 
on the strength of tny card but my own 
reservation was not there. It is just like 
Kuthuh vyatha, siro naasthi. Special 
attention should be given to the 
Administration at Calcutta. You make a call 
and after hours somebody will say there is 
another compartment and there might be 
reservation available there and the other one 
will say, no, there is no reservation. Last 
time when 1 was coming the Madras Mail 
came late and 1 missed my reservation in 
the Deluxe. Unfortunately I had to pay Rs. 
115/- to get the air-conditioned coach in 
Kalka Mail and at Kanpur the air-
conditioning failed. I had to pay my good 
money, poor as 1 am and he said he would 
give me only an upper berth. It was the first 
time I was travelling by that coach and I had 
already paid Rs. 115/-. So I asked him, 
wouldn't allow me to sit near the window 
and enjoy the scenery; why do you want to 
pack me up as if in a rack? It is not a berth 
at all.' When I got into the train, fortunately 
he said there was a coupe and that I could 
have the lower berth there. I thanked God 
for that. And upto Kanpur I was enjoying 
myself fully and at Kanpur the air-
conditioning failed. Nobody was prepared 
to sit inside; everybody was in the corridor 
trying to catch a little fresh air. We reported 
about it but till Delhi nobody  took  any   
notice. 

SHRI PITAMBER DAS : It means that 
having paid for one item, you enjoyed two 
items, air-condition and non-air-condition. 

SHRI BRAHMANANDA PANDA : It 
was the first time I was paying money and it 
was my luck. These small things should  be  
attended  to. 

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : You have already taken  
twenty  minutes. 

SHRI ARJUN ARORA : His personal 
problems must be heard by the House. 

SHRI BRAHMANANDA PANDA : It is 
not a question of my personal problem. My 
personal problem is connected with 
the*general management. That is why I am 
raising it. 

There is another thing I want to refer to. 
There is one Brindavan Express running 
from Madras to Bangalore. It is fast train 
and one arriving at Madras can e si y get 
this train to Bangalore with- 



189 Budget (Railways)      [1 JUNE  1971] 1971-72 190 

out waste of time. But you take your bath 
and get into this train at Madras and on 
reaching Bangalore if you look into the 
mirror it will be difficult for you to 
recognise yourself because so much •f dust 
is there. I wish a little money is put in 
there—and I am sure Mr. Gowda will 
support me—so that it could be converted 
into an air-conditioned train. And I think I 
should end with that, since I do not want to 
take much of your time. I only want to 
impress upon the Minister and I hope Mr. 
Qureshi will pay a little attention to the 
crying needs of Orissa of which I have 
mentioned only a few, especially about 
passenger traffic and other things. As you 
know there is no direct train except for the 
Utkal Express. There is no direct train 
between coastal Orissa and western Orissa. I 
could understand if it were so during the 
British time but after 23 years of inde-
pendence even at this stage if the two 
regions are not directly connected by train it 
is something strange. If you come by Raipur 
you have to change at Viziana-garam. If you 
come by the other way you have to change 
at Kharagpur for another train. This is the 
difficulty that is being felt there. 1 think if 
the Utkal Express is made a daily train much 
of our troubles will  be   solved. 

SHRI M. V. BHADRAM : Mr. Vice-
Chairman, Sir, the Railway Minister in his 
speech stated that the overwhelming 
majority is wedded to socialism. I tried my 
level best to find out whether there is any 
socialism in the Railway Budget. 
Unfortunately I failed to see—let alone 
socialism—even a fresh thinking on the 
problems facing the Railways. 

But it is only as the saying goes old wine 
in new bottle that the Minister has presented 
in his budget. I would here like to refer to 
the editorial comment of Patriot on  this  
subject   : 

The Railway Budget has no surprises, 
not even the unpleasant surprise of a 
major increase in passenger fares or 
freight rates. It cannot, however, be 
welcomed for that reason, because the 
railways did need a shake-up and of this 
the Budget gives no indication. It is a 
pedestrian exercise— a balance-sheet of 
railway accounts rather than a reflection 
of the Railway Minister's earnestness to 
improve the railways finances and 
performance. It further says : 

The railways have a top-heavy administr-
ation and the Railway Board, with its 
much vaunted expertise, has become a 
symbol   of unimaginative disoriented 

bureaucracy. But no Railway Minister 
has ever cared to reform it either to save 
on expenditure, increase efficiency or 
help promote harmonious labour-
management relations. Mr. Hanu-
manthaiya too has decided to keep it 
intact and confined his efforts at economy 
to exhortations to all including the 
"gangman". 

Therefore, between the budget presented in 
the month of March and the present one 
practically there is no difference except an 
additional increase of Rs. 26.25 crores which 
is due to the additional freight charges and 
passenger fares. I would like to state that the 
whole accounting system is an antiquated 
method which is only a jugglery of figures. 
The budget presented in March or now 
shows a net profit of Rs. 140 crores odd, but 
this profit is not shown but a deficit of Rs. 
33.12 crores is shown. How has this come 
about? According to the practice which has 
been in vogue for the last so many years in 
the Railways the Railways must necessarily 
contribute to the General Revenues and that 
in the form of dividend. This dividend is 
treated as a prior charge just like the 
working expenses or depreciation reserve 
fund. That is why about Rs. 173 crores are 
provided in this budget itself and also in the 
March budget. Therefore, how to make up 
the gap? The deficit of Rs. 33.12 crores is 
shown in the budget to be drawn from the 
reserve fund. Therefore, in the last March 
budget also this deficit is made like that, and 
to that extent the deficit of Rs. 33.12 crores 
is reduced to Rs. 6.87 crores or something 
like that. Whereas the Railways earn a net 
profit of Rs. 140 crores, we are landed with 
a deficit of Rs. 33.12 crores, this is a wrong 
method of calculation, accounting, book-
keeping. This old method should go. It is 
neither commercial practice nor is it treated 
as a department of the  Government. 

Here I would like to say that the Govern-
ment borrows from the public market at a 
rate of 4.5 per cent, whereas here the 
Government collect it at 6 per cent. It is 
worse than a Kabuliwalla lending money to 
the industrial workers in various towns. It 
borrows from the public at 4.5 per cent and 
collects from the Railways at 6 per cent. 

And from the Railways the Government 
collects 6 per cent. I do not know whether 
to call it 'socialistic' or something else. But 
this method must go. After all, the Railways 
belong to the Central Government. 
Similarly, they also advance loans. I do  not  
understand   paying  dividends  to 
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[Shri M. V. Bhadram.] 
the Central Revenues to the tune of Rs. 173 
crores and at the same time, you find in the 
Budget loans from the Central Government 
to the tune of Rs. 19,26,00,000 to the 
Revenue Reserve Fund, and to the 
Development Fund Rs. 22 crores and 14 
lakhs. Why should we give Rs. 173 crores 
to the Central Revenues and borrow about 
Rs. 40 crores from it as loan? This creates 
unnecessary, avoidable staff, accounting 
mechanism and all these things. Rupees 
forty crores can be reduced from Rs. 173 
crores and the divided is only Rs. 133 crores. 
Why this kind of old antiquated accounting? 

AN   HON.   MEMBER : You   will   get 
an  interest  on  that. 

SHRI U. K. LAKSHMANA GOWDA 
(Mysore) : It is the interest charged on the 
capital, if you do not know it. 

SHRI   M.   V.   BHADRAM : This      is 
there, the  depreciation is  there. 

SHRI U. K. LAKSHMANA GOWDA : 
There should be some accounting for it. 

SHRI M. V. BHADRAM : Coming to 
that point the Railways are intended to serve 
the nation. It is not a profit-making concern. 
It is mainly intended to serve the 
community. If that is the main purpose, the 
question of profit making does not arise. 
The Railways are carrying so many goods at 
the instance of the Central Government at 
cheaper, concessional rates, giving rebate. 
Iron ore and all such things are carried like 
this. And suburban traffic is also rutting at a 
loss. They are doing it because it is essential 
to maintain the service in various places. 
Therefore to make a profit is absolutely 
incorrect. And at the same lime you 
contribute Rs. 173 crores which is a prior 
charge. In an industrial concern, if there is 
profit, dividend is given. When there is no 
profit, no dividend is given. So whatever 
money is advanced by the Government as 
loan to the Railway, it should be treated as 
an investment, not as a loan, and when there 
is a profit it should earn a dividend to that 
extent. But that is not there. The 
Government should do away with this thing 
and treat the loan as an investment in this 
public sector as is being done in other cases. 
Rs. 140 crores is the net profit and the 
dividend to the Central Revenues is Rs. 173 
crores. This difference between the two is 
the deficit. So, the deficit is only to make up 
that Rs. 173 crores which is to be given as   
dividend   to   the   General   Revenues. 

This they have sought to justify by an 
additional increase in fares. What is the 
additional fare? I do not know whether they 
are committed to socialism or not. Out of the 
Rs. 26.12 crores, the third class passengers, 
whether they travel by passenger train or mail 
or express train, contribute Rs. 11.60 crores, 
and in addition there are the freight charges. 
The so-called committed socialist has not left 
even salt. The freight on salt also will go up 
now. Whether normally salt will be used only 
by the richer people and not by the poorer 
sections, I do not know, but altogether when 
you take the levy on all ' these things, it is 
more than 50 per cent' of this sum of Rs. 
26.12 crores comes only from the poorer 
sections . . . {Interruptions) They are in a 
majority. That is why they contribute more. 
And are they  to   be  taxed  more? 

Now, the Railway Minister mentioned in 
his speech that there are thefts of overhead 
wires. It is true. But there is a great Railway 
Protection Force maintained in all the 
railways to take care of all these thefts. 
What is that Protection Force doing? 
Yesterday, in reply to a question, certain 
figures were given. I shall confine myself to 
the figures relating to pilferages. In 1967-
68, an amount of Rs. 3,47,78,000 was paid 
as compensation for pilferages. And it is 
going up year after year. In 1970—the 
figure is not complete—it is Rs. 4,64,18,000 
according to the figures available so far. 
What is the Railway Protection Force doing 
regarding thefts and pilferages? This is a 
horrible state of affairs. You can easily save 
Rs. 4 to  Rs.  5 crores every year. 

Before going to labour relations, I would 
like to refer to the performance of our 
Railways. According to "A Review of the 
Performance of the Indian Government 
Railways", the traffic units moved per 
employee on the open line in 1950-51 was 
122,000. It went up to 185,000 in 1969-70. 
Therefore, efficiency has gone up. 
Regarding productivity, the Report says that 
in 1958-59, there was a five per cent increase 
in productivity over the previous year. It is 
continuously going up. In 1969-70, it was 
67.2 per cent." Now, let us compare 
ourselves with, the foreign railways in the 
matter of percentage of staff cost to the total 
expenses, British Railways—64; Canadian 
National Railways—53.5, Canadian Pacific 
Railways~55.8; French National Railways-
58.7; German Federal Railways—64.3; 
Italian State Railways—53.9; Japanese 
National Railways—59.2; U. S. Class I 
Railroad—55.4:       Indian     Government 
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Railways, 1968-69—50.1; 1969-70—
50.6. 
So ours is the lowest staff tost percentage 
when compared with the other railways. 
And when this is the position—produc 
tion has gone up, mileage has gone up 
and 
the cost is the lowest in the world—why 
blame the Railways    employees?
 T
he 
Minister has said in his speech, "I am happy 
to acknowledge that (he relations with the 
organised   labour   during   the   year   have 
continued   to   be   generally   cordial   and 
satisfactory.     This is a statement which is 
far from true.   Whom is he trying to 
deceive   by   this?   Another   report   gives 
a catalogue of   stoppages   up   to   March, 
1971. Now, there was the Dhanbad strike, j 
It was a dispute   between   two  employees.   
The wife of an employee was beaten by the 
RPF and there was a strike for one week.    
Consequently about 900 trains throughout   
the   country   were   cancelled because coal  
supply was stopped.   Similarly  in 
Tatanagar a compounder    beat a shunter.     
There was a strike.     Recently in Guntakal, 
where in the Guntakal loco shed every tenth 
worker is a reward winner-that is the credit 
of that  loco shed—one worker fell 
unconscious in the shed.   He was  
immediately removed  to the dispensary 
where  the doctor treated  him callously  and  
the  worker  was  not properly attended to, 
and naturally all the workers therewere 
agitated.   The DMO was also callous.   
There   was   a   strike.   Later  on the DMO 
was transferred from that place. But that 
strike was treated as a break in service.   
Why I am mentioning all   these things is 
since the last general strike in 1968 there is 
a serious of strikes going on in the  South-
Eastern Railway, Eastern Railway,     North-
Eastern   Railway,  Northern Railway,    
Southern    Railway,       South-Central    
Railway,       everywhere.     Why? There is 
a deep-rooted discontent among the railway 
workers. Any small issue   is enough to 
burst the entire thing into   a strike.   
Recently in Barauni there was   a strike for 
about a month for project allowance.   The    
Labour    Minister,     Mr. Khadilkar,  
intervened and  he appealed to the workers 
and assured them that there would    be    no    
victimisation.    On    that assurance the 
workers went back to their duty.   But the 
assurance was not honoured by the Railway   
Board.   And the Railway   Board   had   the  
cheek to say,   "Let them go on strike 
again".   This was the attitude  adopted   by  
the  Railway  Board. The officers of the 
Railway   Board are not committed  to  
anything except  to  themselves.   They are 
not committed to socialism  or any  ism.    
The  Railway   Board is  being  run   in  the  
old-fashioned  way. It is away from the 
mass of the workers. Its officers do not 
understand the feelings of the  workers.   
They   have  only     one 
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bureaucratic  way of solving the problems. 
That is what is mostly coming in our way. 
Secondly, even  though  there  is  what is 
called   a   permanent   negotiating    machi-
nery, it is a bogus one, it does not solve the 
problems, the grievances of the workers are 
not solved quickly. When a decision is taken 
at the level  of the    Divisional 
Superintendent or of the General Manager or 
of the Railway   Board, it takes   years for 
the implementation of that  decision. Unless  
these  things  are   done,   the   performance 
of the railways will not improve. (Time-bell 
rings),   Therefore,  it is a   test for the 
Railway Minister and the Deputy Railway  
Minister who are committed to socialism.   
The   Minister   also   said   that the means of 
production are owned   by the people as it is 
being done in the railways.   I agree that the 
railways are owned by the people.   But the 
people, the railway employees, who are 
running the railways, have no say   in the 
railway administration.    Unless   you   make   
them   parties to the railway   administration, 
the   railway administration is not going to 
move even an inch. So the first and  the fore-
most thing which these socialist Ministers 
should do is to bring about this change at all 
levels, at the level of the   Railway Board, of 
the General  Manager,  of the Divisional 
Superintendent.       Make      the workers   
partners   in   the   administration. Let them 
feel that they are part of the railway 
administration, that they are running the  
railways,  that  they  are  running  the 
administration.   Then   most  of the   pro-
blems will be solved. 

I am now coming to one or two other 
aspects.   What   are   the   facilities   given 
to the railway    passengers?   It is a sad 
story.    Member after Member have said 
about it.   In G. T. twice a week there is a   
coach   from   Mangalore   and   another 
from  Cochin and another from Waltair. 
These coaches are rotten  and  old. Pro-
bably South Indians deserve these coaches. 
I have travelled in one such coach which 
was   leaky   and   I   was drenched.   Apart 
from    that,    timings    are  horrible.     
Probably they do not understand the 
connected   links.   Howrah-Madras    Mail   
conies to  Vijayawada    at   8    o'clock.   
By   that time   the  Link   Express   leaves  
and  then the passengers   have to wait   till 
1 o'clock to catch the GT.    A bogie was 
introduced last year with great difficulty.   
You were present   in   the   Consultative   
Committee. They introduced a   composite 
begie which is   attached   to   the   
Howrah-Hyderabad Express.   It   reaches   
Vijayawada   in   the evening and by that 
time the Link Express leaves.   That   
means,   the   bogie   has   to wait till 1 
o'clock in the mid-night to catch the GT 
which reaches Delhi af 11 o'clock 
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the next morning. I travelled by this | bogie 
on the 18th and from Waltair it took me 50 
hours to reach Delhi. Another thing is that it 
is a composite bogie. It has only 10 first class 
berths. The rest is Janata consisting of third 
class where there is np reservation. 1 call this 
bogie 'orphan bogie'. From Vijayawada 
nobody comes to clean it; there is no 
attendant and there is no conductor. That 
bogie is attached always at the end of the 
train so that ii is away from the platform. I 
suggest that the Railway Board and the 
Minister should see to it that Ihere should be 
third class reservation for sleeper berths and 
there must be at least one attendant for the 
entire bogie, for both first class and third 
class. The Minister  should   take  note  of it. 

I support Shri Niranjan Verma and Shri 
Panda that the railway which now carries 
only iron-ore for Japan should be open to 
other goods traffic. Olherwise, the backward 
area and the tribal area between Waltair and 
Bailadilla will never be developed at all. We 
are at present committed to export 12 
million tons of iron ore to Japan. There are 
only five trains up and five trains down. 
When we are going to export 12 million 
tons, there must be double capacity—10 
trains up and 10 trains down. 1 do not know 
what steps they are taking in this direction. I 
am afraid that even though the port will be 
ready by that time, the Railways will be 
lagging behind and on account of the 
Railways the   export   will   be   delayed. 

Lastly, one important matter. 
From Waltair to Madras the density of 

traffic is fourth in the category and the 
electrification there is necessary for two 
reasons: One is that Waltair is going to have 
another steel plant and the outer harbour is 
coming up and so electrification must be 
done from Waltair to Madras and that the 
Study Group of the Administrative Reforms 
Commission has opposed electrification 
from Vijayawada to Madras and the 
Minister happened to be the Chairman of 
the A. R. C. also and 1 think must be taken 
care of. 

With all these things, Sir, ] wish to con-
clude my speech. Two things 1 would say: | 
The accounting must be changed and efforts 
should be made to solve the problems of the 
workers and make them feel that they are part 
of the administration. Then only the problems 
can be solved. Thank you. 

SHRI     B.     V.     ABDULLA     KOYA 
Kerala): Mr.    Vice-Chairman,   Sir,    our 

sympathies are due to  the Railway  Minis- ' 

ter for having to present a Budget like the 
present one. Faced with a revenue deficit of 
more than 33 crores, the new freight rates 
and the passenger fares will fetch him only 
Rs. 26 crores for the remaining nine months' 
period. This will leave a deficit of Rs. 6.87 
crores uncovered in 1971-72. In such an 
unenviable position it is only natural for him 
to depend upon freight and fare increases 
even though I doubt the advisability of the 
increase, at any rate in the third class fares, 
which amounts to 98% of the total 
passenger fares. This will only make the 
third class passengers look to the bus traffic 
which is already a competitor to the rail 
traffic on account of various other reasons. 
Therefore, the expected income from the 
increased third class fares might not be 
realised at  the end   of the  year. 

Sir, the most disappointing feature of the 
Budget is the cut of Rs. 250 crores in the 
Fourth Plan outlay of the Railways, a cut of 
20% in physical terms. This shortage could 
have been avoided by removing lhe causes of 
many maladies. The Railway Minister 
himself has narrated the causes such as 
strikes 'bandhs', thefts, pilferages, 
inefficiency, etc., etc. for railway 
deficiencies. The gigantic cut, I am afraid, 
would create difficulties in the running of 
the railways satisfactorily and it would also 
be against the interests of the economic 
development of our country. 

Sir. let me take this opportunity of 
bringing, first of all, the ever increasing 
difficulties of railway users to the attention 
of the Minister since the Railway Board, as 
it exists today, has miserably failed to 
remedy the defects. A freouent ra i lway  
passenger like me has brought to the notice 
of the railway authorities including the 
Railway Board the negligence of the 
railways in not keeping sufficient number of 
fans in the running trains, not providing 
drinking water, for not stopping 
malpractices at the reservation counters of 
important stations like Delhi, Bombay, 
Calcutta and Madras and for not settling 
claims on account of pilferages and loss of 
consignments within a reasonable time. As 
for the failure of lights, F would only invite 
the attention of the Minister to what 
happened of me personally. An M. P. and 
myself has simply to run after a running 
train for the fault of trying to report the 
matter to the Assistant Station Master at 
Mathura about not having adequate lights. In 
the argument (hat followed the train started 
and we had to run after the train and 
somebody pulled the chain, otherwise we 
would have been left at  Mathura Station. 
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As for the claims on account of pilferag-
es, I would like to inform the Minister that I 
had to go to Madras three limes in getting 
the claims passed by the officials for the 
fault of the Railways in taking a 
consignment to a station where it is not to 
be delivered. It was Ojhan and we wanted 
the goods to be sent there. They said that 
there is no station there and it must be 
another place. The payment was made, but 
the consignment never reached there. Even 
after repeatedly writing for about three or 
four months, the Western Railway    CCS      
had      not      even    the 

courtesy to acknowledge my letter. 
5 P.M.   I had to run and report the matter 

to the then General Manager of 
Madras. 

Then there is other experience about 
reservations. I myself had the disadvantage 
of not getting my son's reservation from 
Calicut, even though I had myself looked 
into the Reservation Chan and had seen his 
name. His name was removed and 
somebody else's name was substituted. 

These are the malpractices going on in 
the Railways. I had written about this 
matter in detail to the Chairman, Railway 
Board, to which 1 received a reply some six 
months ago that the matter was receiving 
their attention. I do not know how long 
more will they take for coming to a 
conclusion.. .(Interruption). 

Sir, I myself had been the victim of all 
the above hardships more than 12 times 
during a period of only two years. There are 
half-a-dozen letters about the failing of the 
lights, even though we in the Consultative 
Committee had suggested them that at the 
starting station these lights should be 
provided and looked after. There are 
instances where reservations were cancelled 
to the bona fide passenger? making them to 
strand at unfamiliar stations. Lights were not 
provided in the compartments in spite of 
repeated requests by the passengers. On 
various occasions, ticketless travellers were 
not ckecked by railway officers even after 
bringing to their notice. Twice I had taken 
up this matter with them, but they never 
cared to do it. They said that they were 
olherv. ise busy. 

Once I had to run after a running train 
because I had to argue with the Assistant 
Station Master at Mathura in trying to   get   
lights   in   the   compartment. 

Sir, before I conclude, let me bring some 
of the burning problems of Kerala in the 
matter of railways. 1 am glad that the 
Railways have decided at last about the   
conversion   of Ernakulam-Trivandrum 

line from metre-gauge to broad-gauge, 
which is very necessary, for three-fourths of 
the population of Kerala remains in the 
northern side of Kerala and they have to 
travel and be in the train at least for about 
18 years to reach the capital; and very often, 
connecting trains are missed. 

The other thing is that the doubling of 
Ernakulam-Shornur line and Shoranur-
Olavakot lines have also been decided upon. 
But the question is when the Railways 
would actually take up this important 
project. To avoid overcrowding of Malabar 
passenger trains, I once again would request 
the Railway Minister to issue urgent orders 
to dieselise at least I and 2 Mangalore Mail 
and West Coast Express from the starting 
point- of Mangalore or at least from 
Cannanore. Here als i we find that most of 
our trains are overcrowded and the 
passengers sometimes travel on footboards. 
But by die-selisation, more bogies could be 
added. I understand that coal is being 
transported to distance places like 
Mangalore, Cannanore, etc. By 
dieselisation, they can avoid paying this 
overfreight also. The Railways can 
economise by avoiding the payment of high 
coal freight to distant places of South, 
providing more bogies for heavy passenger 
traffic in those parts and slow speeding up 
slow moving trains. 

Sir, the Railways can avoid the criticism 
for not providing any new line for Kerala in 
the last fifteen or twenty years by opening a 
new line from Ernakulam to Kayamkulam 
via the coast of Alleppey district. Both the 
freight and passenger potential is very good 
in this proposal. The distance is only very 
short. 1 think the survey has already been 
done and the Railway Board is considering 
the survey report. I request the Railway 
Minister to look into this matter. I would 
suggest that the Government should allow 
the Railway Board to float a loan so that all 
such development plans, such as introduc-
tion of new lines, conversion of metre-gauge 
into broad-gauge, construction of bridges 
and over-bridges, improvement of stations 
and such other facilities to the travelling 
public,  could  be launched and executed. 

In this connection T may also say that the 
dividend which the Central Government is 
taking from the Railways is 6% while the 
borrowing rate of the Government in 1969-
70 was only 4.52%. If the Central 
Government takes only 4.52%, then there is 
no need for increasing or enhancing 
passenger fares or goods freight  charges, 
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Then, Sir, long-distances passengers like 

those of Kerala should have the best 
compartments. But we find that the long-
distance travellers from Kerala have been 
provided with the worst and rotten 
compartments. To examine this I, for the last 
several years, have been inviting the 
Railway Minister to pay a visit to the 
Malabar area but so far 1 have not been 
successful. Mr. Poonacha, when he was the 
Railway Minister, promised to go there, but 
he did not go. Then, afterwards, even our 
own Kerala Minister, Mr. Pan-amapalli 
Govinda Menon, when he was the Railway 
Minister, did not go and pay a visit to the 
Malabar area. Now I request Mr. 
Hanumanthaiya or his deputy, Mr. Shafi 
Qureshi to go over there and see some of 
these lines. When we mention it either in 
this House or in the Consultative 
Committee, nobody cares because the 
Railway Board is there to pass judgement on   
our   representation. 

Sir,   I   have   done.   Thank   you. 
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SHRI A. D. MANI (Madhya Pradesh): 
Mr. Vice-Chairman, Sir, the Railway 
Minister has again appeared before this 
House presenting a very woeful story about 
the losses that the Railways are likely to 
incur and have incurred in the last year and 
according to him the shortfall is estimated 
to be about Rs. 33.12 crores for the coming 
year and he proposes to raise the passenger 
fares as well as freight rates. 

Now, in regard to passenger fares I feel 
that there is no justification whatever for 
raising the third class passenger fare even 
by one rupee because it is the third class 
passenger who is already contributing a 
substantial revenue to the Railways. Already 
the present fares are a very heavy burden on 
the people and they have led to an increase 
in the cost of living. I do not feel that the 
Railway Minister   is   justified   in   coming   
forward 
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Bombay. Now, why can't we ask the i 
State Government to shoulder a part of 

the burden which the Railways are incurr-! 
ing for subsidising the suburban railway | 
fares there? 

Why should taxpayers in Nagpur, Hydera- 
! bad, Bh opal and other places agree to 
subsidise the fare of somebody who goes 
about in Bombay? Even the State of 
Maharashtra should agree to accept a 
| part of the burden. This is also an idea 
which is worth examining at the State 
Chief Minister's Conference because in 
the coming years the deficits will mount. 
I   already   mentioned............  
THE VICE-CHAIRMAN       (SHRI 
AKBAR ALI KHAN): Are you prepared to 
share  the profit also? 

SHRI A. D. MANI : Let them have the 
profit. Let it be spent in Bombay, have no 
objection. We should like to have our 
suburban railway in Delhi. Wc do not have 
it. You know how difficult it is for one to get 
about in the city. The Slates are asking many 
powers from the Centre. They want the 
Constitution to be amended. The State also 
should agree to   subsidise  suburban   traffic. 

The third point I would like to make is this 
thai we have been talking about worker's 
participation in the management of industrial 
concerns. Last year also I raised this point 
and 1 repeat it here that there must be a 
representative of workers on the Railway 
Board. I do not want the worker to be a 
nominee of the trade union. He should be 
elected by the workers. I do not want him to 
be chosen by anybody. There may be a 
number of unions. The worker should be 
elected. He must be a competent person and 
as long as he sits on the Railway Board he 
acts not as the delegate of those who elected 
him but as a citizen of India who tries to hold 
the scales even between the railway 
administration and the labour force. I feel that 
the Government's professions of getting 
workers involved in management in regard to 
other undertaking will appear hollow and a 
shame to people if they do not take a 
representative of the workers on the Railway 
Board. 

Sir, I would like to mention that the various 
railway administration are seething w ith 
discountant over a number of matters. A 
numberof people come to me and say that 
theyare shabbily treated   in   regard  to 
I promotion. They have not been transferred. 
I The  railway  administration   is  far   more 
bureaucratic than the British Government 
! was in ragird to the administration of  the 
civil districts of India.   Very few persons 1 can get across to the Railway Board.   They 

wilh the proposal that the third class fare 
should be raised. He is not likely to get 
much by raising the fares of first class or air-
conditioned class because these passengers 
do not contribute as much to the Railway 
revenues as the third class passengers. Sir, 1 
should like to mention that the hon. Mr. 
Joshi, who was a Member of the Central 
Legislative Assembly about 25 years ago 
discovered—it was almost a discovery when 
he said—that it was the third class 
passengers who were maintaining the 
Railways. Therefore there is no justification, 
I repeat, for any rise in the  third  class  
fares. 
The  hon.   Minister  has  mentioned   the 
many difficulties that  he     is facing 
part icularly  in  regard to satff and in 
regard to the social burdens that the 
Railways have to shoulder.    In regard to 
the social burdens  1  realise that  the  
Railways  are incurring   substantial   
losses on   account   of the  fact that there 
is considerable  theft, of wires and other 
important fittings on the Railways   in   
certain   regions.    Now   the State    
Governments    concerned    arc    res-
ponsible for the safety of the propei ty of 
citizens as well as of the Government  in 
those   regions.    Whenever   there is   a   
rise in   passenger  fare the   State   
Governments want a share of the 
passenger fares.   If they want a share of 
the passenger fares— I am trying to put a 
new theory across in this  discussion—I  
would  like to  say  that if  the   Railways   
incur   substantial   losses on account of 
thefts in a region,  the States concerned 
should  agree  to  reimburse  the Railways 
to the extent of the loss in view of the fact 
that they are not able to maintain  law and 
order.    That is the    principle  behind  the 
collective fine idea.    Why should the 
Indian people suffer on account of the 
inefficiency of the State Administrations 
which are not able    to maintain law and  
order?   The Railway  Protection Force at 
the best of times can only be a weak   
force;   they   cannot   have   the   full 
strength  of a  State  police  force.   I  feel 
that  the  Railway  Minister should explore 
the possibilities of the State Governments 
agreeing to shoulder a part of this burden. 
Secondly, about these social  burdens  I 
would also like to say that the suburben 
traffic   is   heavily   subsidised.    It   is   
very well known that the Railways incur 
substantial  losses   on suburban  traffic.   
For whom. Sir, is the suburban traffic    
maintained?   It  is  maintained for the 
people in   the  State  concerned.    In   a   
city  like Bombay  the   Office     
Administration  will become impossible if 
the  suburban   Railways do not run.    The   
State Government is running a large 
number of buses in the city of Bombay but
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naturally any Member of Parliament coming 
and talking to them, and 1 believe that a 
circular was issued that if any Member of 
Parliament wants to take up the case of a 
railwayman, he should ^write to the Minister 
concerned and noi to the officer concerned. I 
accept the position that we should not 
interfere in In railway administration, but 
this shows that there is a lot of discontent in 
railway matters, and the Railway 
administration can try to sort out things by 
having a proper representative of the 
workers elected by the workers to sit on the 
Railway Board. 
Another point I would like to mention is in 
regard to another matter   concerning 
workers    participation.    I   would   like   to 
see   a  Workers   Council   being  
appointed for    every    zonal    
administration.    There are a number of 
points to examine and so many persons 
have got complaints to make against   the  
officer class  and   against   the 
administration.    Many  of the complaints 
are   ill-founded   and   exaggerated.    
Some of the complaints  arc  without  any 
substance,  but at the Workers Council 
level, which   should   be     officially   
recognised, we can take up all these 
complaints and try* to see whether there is 
any justification for the complaint    made 
by a subordinate against an officer.    [ 
want the railways to have a contented 
labour force.   There arc 38,000 clerks 
working on the railways and probably a 
huge labour force of lakhs of persons   as   
has   been   mentioned   by   the Railway    
Minister    as    working on    the railways.   
We do    not want the railways to suffer in 
efficiency on   account of discontent,  and   
I   would   therefore    suggest that  
Government themselves should  take steps 
to see that a Workers    Council is 
established for every zonal administration, 
and we can have meaningful talks    with 
workers    in   regard    to   improvement   
of matters  concerning  the  efficiency   of  
administration.   The   Indian   Railways   
have put out a handbook in which they 
show that the operating efficiency has gone 
up in  1969-70.   These figures do not 
deceive anybody.   We know that there is a 
lot of inefficiency in railways, and I would 
like to ask the Minister whether he has tried 
to  introduce the incentive system  in the 
railways which has been accepted by many 
vate  commercial   firms,   namely,   any 
person who makes a good   suggestion is 
given  a  reward. 

Have the Railways tried this system in 
their administration ? I do not think there 
has been one reward case where a person 
has been given a financial reward and a 
certificate for suggesting something which 
will improve the efficiency of the Railways. 

Sir, workers   participation also is necessary 
in regard  to the fixing of the time-schedule 
for running of the trains.   There is no point in 
an officer sitting at the table and   discussing   
with    his   fellow   officers how the timings 
should be fixed. The workers should be 
concerned with it.   I would like them also to 
be involved in the management of the 
Railways and to take part in these  
discussions.      Sir,   my  hon.   friend 
mentions   tome  that  apart from workers' 
participation,   many   decisions  are   taken or 
supposed   to be taken by the   Railways. The   
Railways   are   answerable  to   Parliament.    
But the Railways are still a closed book  to 
Members of Parliament.   Whenever the 
Railway Budget speech is presented, 
Members of Parliament go to   the Library or 
go to some experts outside Parliament also 
asking for tips to speak on the Railway  
Budget  because  it  is such a  big ocean that 
they do not know all the facts. We do not   
know   whether a decision  that has   been   
taken   has   been   implemented. The 
Government may make a   statement that they  
have already taken a decision. 1 feel that there 
should be an implementation machinery to 
watch whether the Railway   Board  carries  
out  all  the  decisions taken by Parliament, 
and it should consist of  Members  of  
Parliament  of  both   the Houses   and a   
representative   of labour-one representative of 
labour not representing a number of 
institutions—and the Minister concerned,  and 
such  a  body will  be a sort of watch dog for 
the Railway Board. 

Sir, I would like to draw your attention to 
the fact that during the British days, before 
the 1935 Act. they wanted to create a 
statutory Railways Authority, they wanted 
to lake the Railways out of the control of 
Parliament, i. e. of the old Central 
Legislative Assembly. The Railway Board 
came into existence. But the Railway Board, 
I am very sorry to say, is a successor to the 
Railway Authority of the British conception. 
The Railway Board is something which is 
impenetrable, which we are unable to 
understand, and there should be some kind 
of public check-on its activities, and the 
public should sec that the decisions of 
Parliament and the Minister are carried  out. 

Sir, I would like to mention also about 
this question about unremunerative lines. 
The hon. Minister in his Speech has said 
that about eight crores are being lost on 
unremunerative lines. This is a matter which 
generates political pressure in various States. 
If an unremunerative line is going to be 
closed down, MLAs and MPs come and 
meet the Minister and say that this line   
should not be closed down 
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There is certaini. d point about it because 
railway employees and labour arc involved, 
and we do not want the curtailment of the 
opportunity of employment to labour. We 
understand that point. But we cannot 
maintain these, unrernunerative lines and tax 
the thi rd class passengers by raising the 
third class fares. Why should we put more 
burden on person are unable to bear it, 
namely, the third class passengers? And I feel 
that if these lines arc unrernunerative, they 
should be closed down, and we should 
develop intensive road traffic. 1 would like 
the Rail-io gel into competition with the bus 
os. Why should we not do it? We are doing 
it in the public sector. In the Indian Airlines 
Corporation, they are running hotels. The 
Oberoi Inter-Con-itnental is a Pan-American 
sponsored hotel, run in collaboration with 
Mr. Oberoi and his associates. Then, why 
can't the Railways themselves enter the road 
transport traffic and try to develop routes 
which have not been so far fully and pro-
perly   exploited   commercially   ? 

SHRI BIPIN PAL DAS (Assam) : They   
cannot   manage  the  railway    itself. 

SHRI B. V. ABDULLA KOYA : It will 
be another mess. 
SHRI A. D. MAN1 : They arc managing the 
air-conditioned compartments very i can say 
as one who has been abroad many times that 
they stand comparison with some of the best 
air-conditioned trains of Europe. But in 
regard to third class traffic, the hon. 
Minister knows how third class traffic has 
been handled in this country. 

SHRI BALACHANDRA MENON 
(Kerala) : These are unrernunerative only 
because  of the  wrong  timings. 

SHRI   A.  D.   MAN! : For instance, the 
North-Eastern   Railwaj   is  a   heavily  los 
ing railway.   A good part of it is of strate 
gic   importance   io   the   Defence  Ministry. 
point used to be raised in the Railway 
.t speeches of the old   Central Legis- 
Assembly.    If there is to be proper 
accounting, why c. n't you ask the Defence 
try   .............................................. 

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI  KHAN) : Please   conclude. 
SHRI A. D. MANI : One final point, Sir, 
about the dividend on the capital ted in the 
Railways. Sir, not only I lie railways in this 
country but many other railways in the world 
are losing propositions.   We   do   not   make   
a commer- 
RSS/71—8 

cial profit and distribute it to the share 
holders. It used to be done in the Unit cd 
States in the days of Vanderbalt. Bri now 
some of the railways in the United Slates 
have closed down. The railways are a very 
costly proposition. We have-to accept that it 
must serve the needs of the community and 
fulfil certain broad purposes. If that is so, 
why should this i appear like a money 
lender and try to take six per cent from the 
Railways which are losing ? Sir, when we 
go and tell the United States or Great Britain 
that we -want loans at four per cent, should 
we lend money to our own Railways at six 
per cent ? There is no justification whatever 
for this. It is another form of taxation. The 
dividend should be nominal; it should be 
three per cent. If that is done, the burden 
will be taken away from the shoulders of the 
common man and the Railway Minister 
need not come forward every year with a 
proposal to raise passenger fares or freight  
rates. 

Sir, 1 feel that these are matters that 
require io be taken into consideration by the 
Railway Minister. I hope next year at least 
he will not come forward with proposals to 
raise passenger fares because the time is 
coming when it will be impossible for the 
common man to travel in this country. 
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 570? 

The House l hen adjourned at 
forty-six minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 2nd June,   1971. 

 


